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I. the Cbairmm of the Committee on Private Members' Billa and 
Bedutiona. bavin2 been authoriaed b)' tbe CommlUee to preeent the 
Report on their behalf, preaent this Porty-ninth Report. 

2. The Committee met on tbe 16th December, 1974 for-
L Clusifk:ation and allocation of time for dilcuSlion of the follow· 
~clams (b) and (c) of Rule 29'(1) of the Rules 

(1) Tbe Crop Imurance Corporation Bill, 1974 by Shri Yamuna 
Pruad Mencia) 

(2) The Constitution t.Amendment) Bill, 19'14 (AIMftdtnnt of 
cnUdea 12' •"" 155) by Shri Madhu DandaY&te. 

n. Allocation of time to the Relolutiom at item Nos. 2 to 4 19t 
down in the List of Bwd.neaa for f'riday, the 20th December, 
19'14. 

~ ad &Uoc:adon of mne io BilZ. 
a. The Membera-in-charse of the Bills were invited to attend the 

llttifta. None of them attended. 

4.. After eomridering all upecta of the Billa, the Committee ftCC>mmend 
that both the Bills be placed In catqory 'B'. The Committee recommend 
.Uocation of time to them as indicated below:-

(1) The Crop Insurance Corporation Bill, 1974 2 hours. 
bJ Sbri Yamuna Prawl Mandal 

(2) The Constitution (Amendment) Bill, 1974 2 houri. 
(Amendment of artidea 12' Clftd 155) by Shri 
Madhu Dandavate. 

Allotment of dme to Raol""'°"' 
5. The .Members who had tabled the resolutions were invited to attend 

the litting. Shri H. N. Mukerjee attended.. 

6. The Committee recommend the allocation of time u followa:-
(1) Betolution recardina alleviation of aWleriq of 2 bourL 

the maues. 
(2) Resolution recardina revocation of Emerpnq. 2 houri. 
(3) Resolution reprdina lf0Wln1 J.'elional eco- 2 boun. 

nomic imbllances 

Recommend4tiou 
.1. The Committee recommend tbat-

(i) the clulifteation and allocaUon of time to Bills by the Com· 
IOittee. as shown in parapapb 4 above, be qreed to by the 
HoUle; and 

.(ii) the alloCation of time to rerolutlona. u shown in paragraph 6 
above. be agreed to by the Home. 

Nsw Dlluu; 
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